() Yes, Sir. For the year 2009-10, the UNCTAD Study predicted a net employment loss of

7.5 lakh in the export sector.

(c)  The Government and RBI have been closely monitoring the economic developments in
the country and internationally on a continuous basis. To boost the export performance, various
meazures have been taken by the Government and BBl in the form of stimulus packages including
the annauncements made in the Budget, 2009-10 and 2010-11; in the Fareign Trade Policy (FTP),
2009-; and thereafter In January / March 2010. The decline in exports which started in Cotober,
2008 continued il September, 2009 and from October, 2009 omwards, manthly exports have moved

1o positive trajectory.

On the employment front, as per the Quarterly Employment Surveys conducted by the Labour
Bureau under the Ministry of Labour & Employment, after an over all decline in employment in the
exporting Units to the extent of 1.47 lakh during April to June, 2009 over January to March, 2009, the
exporting units have shown recovery by registering an increase in employment to the extent of 2.04
lakhs during July to Septemiber, 2009 aver Aprll to June, 2002 and 5.80 lakhs during October to
December, 2009 over July to Septembier, 2009,

These developments clearly indicate that all the measures and initiatives taken by the
Government and BBl have had a significant impact on effecting & turnaround in our exports and
employment. Further, need based measures would be taken, as may be reqguired from time to time,

keeping In view the financial and overall economic implications.

Consignment of urea to Pakistan by IPL
13534, SHRI SATYAVRAT CHATURVED:
SHRIMOTILAL VORA:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether it is a fact that 32000 tonnes of urea was sent to Pakistan by fertilizer producer
company Indian Potash Limited (IPL) in August, 2009 through Saint Peter ship was returned by

Pakistan declaring it substandard;

(b) whether it iz also a fact that this ship unloaded the consignment of urea at Pipavav Port
in Gujarat and in papers it was shown that this congignment had come from Bandar Abbas, a port of

Iran;

(c) If so, whether Government has investigated the matter; and

tCriginal notice of the guestion was recaived in Hindi.
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(d) ifso, the details therecf and names of pecple found guilty init?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHR
JYCTIRADITYA MADHAVRAC SCINDIA): (&) to () No, Sir. Indian Patash Limited (IPL) had
imported 32210.7160 MTs urea on Government account shipped in MY Saint Peter which was a
floating vessel. The vesszel arrived at Pipavay port on 25.09.2009. On the basis of complaint of urea
being sub-standard and rejected by Pakistan, and independent inspection team corgisting of one
officer each from Department of Fertilizers and Central Fertilizer Quality Contral and Training Institute
(CFQC &TD, Mumbai, Department of Agriculture & Cooperation was deputed to further investigate
the matter. The Team has obeerved that the pre arrival notification of security submitted by the
Master of the vessel fo the authorities at Pipavav port containg last 10 porte of call, and also shows
that vessel =ailed from Yuzhny and anchored at Gwadar port in Pakistan from 22nd August 20092 to
1ath September 2007, There iz no evidence on record that vessel salled from Bandar Abbas in lran.
The matter ig under examination in the Department of Fertilizer. Samples of urea cargo in vessel MV
Saint Peter were drawn by the Gentral Fertilizer Quality Contral and Training Inetitute (CFQC & T,
Faridabad during discharge operation of the vessel at Pipavav port which were found to be as per the
Fertilizer Ceontrol Order (FCO) specifications. The Team also tock samples from the urea discharged
by MV Saint Peter and stared at Pipavav port. The analysis of second sample done in CFQC & T,
Mumbal aleo conformed ta the FCO specifications. However, the labaoratary report indicates that the
sample does not conform to the particle size specifications provided in the Contract. Against the
contractual requirement of 90%% (80% under FGO)) the particle size retained on 1 mm IS sieve is
reported 84.15%. The supplier is liable to pay penalty for deficiency in particle size as per the

contractual provisions.

Declining growth rats of infrastructure industries
13535, SHRIPRABHAT JHA :
SHRIBALAVANT ALIASBAL APTE:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether it is a fact that the growth rate of infrastructure industries has been declining

constantly;

(b) ifso, the details therecf;

tCnginal notice of the guestion was recaived in Hind.
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